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Ceniral grant o A. P, for Land
Allottees

715, SHRI Y. ESWARA REDDY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Andhra Pradesh
Government have prepared a scheme
to provide the new land owners with
the wherewithal to cultivate the land
they are provided with;

(b) if so, the facts thereof;

(c) whether the said scheme has
been submitted to the Centre for the
sanction of necessary grants; and

(d) if so, Government's reaction
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR1 PRABHUDAS
PATEL): (a) to (d) It has been
reported by the Andhrg Pradesh Gov-
ernment that in pursuance of the
Government of India’s suggestion
schemes for financial assistance to be
given to the allottees of surplus land
are being prepared

Reduction in cost of one-roomed
apartments constructed by Tamil Nadu
Housing Board

716 SHRI M KATHAMUTHU' Will
the Minister of WORKS AND HOUS-
ING be pleased to state

(a) whether the Tamil Nadu Hous-
g Board 1s constructing 1,500 one
roomed apartments costing Rs 14,000
each for the weaker sections with
monthly income of Rs 350 and less,
and

(b) whether the termg are Rs 1500
down payment and Rs 100 every
month for the next 20 years”

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHURA-
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MAIAS): (a) The Tamil Nadu Hous-
ing Board has taken up the construc-
tion of 760 mpartments for the Econo-
mically Weakér Sections of Society
whose monthly income is not more
than Rs. 350/-, at Thyagaraya Nagar
and Mylapore in Madras city. Each
of these apartments consists of a bed-
room, a small kitchen-cum-dinning
room a bath room and a water closet.
The cost of each of these flats is
Rs. 14,800/- in Thyagarays Nagar
and Rs. 14,500/. in Mylapore (inclu-
sive of the cost of the land).

(b) The terms stipulated for the
allotment of these apartments are:

(1) down payment of gn Initial
amount of Rs. 1,460/. in Thyagaraya
Nagar and Rs 1,450/- in Mylapore.

(1) a monthly instalment of Ra.
110/. for g period of 20 years
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